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Corporation of India Ltd. (IFCI), Industrial 
Credit and Investment Corporation of India 
(ICICI) and Industrial Reconstruction Bank of 
India (IRBI) have not received any request 
from Government of Madhya Pradesh 
regarding assistance to new co-operative 
spinning mills. 

(b) to (d) Do not arise. 

 

 

Non-acceptance of Currency Notes of 
Smaller Denominations by Banks 

4451. SHRI MATANG SINH: Will the 
Minister of FINANCE be pleased to state : 

(a) whether it is a fact that certain public 
sector banks have stopped accepting currency 
notes of smaller denominations from 
petroleum dealers; and 

(b) if so, what are the details thereof and 
what action has been taken against the banks 
and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M. V. 
CHANDRASHEKHAR MURTHY): (a) and 
(b) Reserve Bank of India (RBI) have 
reported that as per instructions issued by 
them, all public sector banks are required to 
accept smaller denomination currency notes 
tendered by the customers. Complaints, if 
any, received from any quarter regarding non-
acceptance of small denomination currency 
notes by banks are taken up with the 
concerned banks for redressal. 

RBI had received 2 complaints during 1993 
from petroleum dealers about non-acceptance 
of small denomination notes by banks. The 
complaints were taken up with the concerned 
banks for necessary remedial action. 

Bank Branches in Orissa 

4452. SHRI RAHAS BIHARI BARIK: 
Will the Minister of FINANCE be pleased 
to state : 

(a) what are the public sector banks 
which propose to expand their branches 
during Eighth Five Year Plan in Orissa ; 

(b) the places identified for the location  
of those branches; 

(c) whether the new branches of any 
of those public sector banks are pro 
posed to be set up in the tribal districts 
of that State; and 

(d) if so, the details thereof? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M. V. 
CHANDRASHEKHAR MURTHY): (a) to (d) 
Reserve Bank of India (RBI) has reported that 
under Branch Expansion Plan, 1990-95 public 
sector banks have been allotted 44 urban 
centres in Orissa as per the details furnished in 
the State ment {See below). As regards semi-
urban centres, banks have been permitted to 
open branches at the centres of their choice 
within   the quota allotted to them 

on all India basis and no State-wise quota has 
been allotted for the purpose. Under the extent 
policy the individual banks may identify rural 
centres including tribal centres within their 
service area. The proposal relating to 
identified centres are required to be routed 
through the Department of Institutional 
Finance of the State Government to RBI for 
consideration. RBI has reported that it has not 
received any such proposal through the State 
Government. 

Statement 

List of Urban    Centres  Allotted to  Public Sector Banks for Opening Branches  in Orissa 
durint; 1990-95 Plan 
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Moscow-baaed Banks in India 

4453. SHRI S. S. AHLUWALIA: Will the 
Minister of FINANCE be pleased to state: 

(a) whether it is a fact that a number 
of Moscow-based private banks are con 
templating to set up their branches in 
India ; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M. V. 
CHANDRASHEKHAR MURTHY): (a) 
Reserve Bank of India (RBI) have reported 
that only one Moscow-based bank i.e. 
Gagarinsky Commercial Bank, had submitted 
a proposal for opening a branch in New 
Delhi. After considering various aspects, the 
proposal was rejected. 

(b)   Does not arise. 

 

 

 


